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 Construction of Bus-Stand in Karnal

* 1528, Shri Jai Parkash Gupta : Will the Minister for Transport be
pleased to slate whether the construction work of Bus-Stand in Sector 12, Karnal
has been started; if so, the progress s0 far made in this regard 7 -
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Complaints of the Riectricity Consumers
# 1400 Shri Banta Wam : Will the Chief Minister be pleased to state the
sitps taken ot proposed (o be taken by the State Govermment to modertize the
gystem of attending to the complaints of the eleciricity copsumners; if so, the
details thereof 7 C - '
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Developing of HUDA Sector in Pataomdi
# 1524 Shri Rambir Singh : Will the Minister for Tovm & Country
Planming be pleased to state whether there is any proposal under consideration
of the Government to develop a sector by HUDA in Putamdi, District Gurpaon, if
g0, the detalls thereof ?
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Setting up of 66X. V. Sub-Station at Village Durana
# 1516, Shri Jashbir Mallour : Will the Chief Minister be pleased to state
whether there is any proposal under consideration of the Government (& ¢t up
66 K.V, Sub-station at ¥illage Durana, district Ambala; if so, the ume by which
it ig tikely to he setup 7
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*1566. Shri Bhagwan Sahai Rawat : Will the Chiof Minister be pléaséd
1o state whether there is any proposal under constderation of the Government to
construct new distributary in Hathin Arga from Gurgaon Canal 7
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-Amount spent on the Modernisation of police

'* 1523 Shri Hamid Hussain :- Will the Chief Minister be pleased to

state —
‘ (a) the year wise amount spent for the moderaization of police during
the Bast FO financial years; and
(b} the total amount earmarked for the modemization of police Juring
the year 2003-04 7
e ey e (o e ) R Seae R W e e TR
AR
faam
@ - T w7
. 1993-94 © 30,75,042/-
2. 1994-95 42,88,100/-
‘ 3, 1895-98 : ‘ 98,07,000/-
4, 1996-97 69.17,000/-
5. 1997-08 2,02,92,300/-
6. 1998.98 1,24,09,813/-
7. 1969-2000 - 1,18,30,831/-
8. 2000-2001 S 85,07,91,166/-
S. © 2001-2002 50,84,16,954/
10. 2002-2003 45,88,96,176/-
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Construction of Road for Providing Passage to Heavy Vehicles
* 1484 Shri Padam Singh Dabiya ; WAll the Chief Minister be plessed
10 state— ‘ )

{(a) Whether there is any proposal under consideration of the
Government to construct 8 toad in the territory of Haryana for
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providing of passage 1o the beavy vebicles, which has been banned
by the Hon"ble Supreme Court to pass through Delbi; and

. {b) if 50, the tme by which the aforesaid prmc}sal is Likely 10 be
materialized ?

pesreis (57 ot v ) -
{egy =TT, AW T | e
o () % R, T e |
‘ Cons“tructmn of Emd-;

% 1491. ShriLila Ram: Wil the Minister for Agncuitme be pleased
1o state whether there is any proposal nnder consideration of the Govermment to
construct the following roads.

1. from village Keork to village Rasulpuor,
2. from village Guna to Dilhypwari;
3, from village Ujlana 1o Kultan; and
4. from village Barot 10 Kirpkshetra road ?
(e w30t oft s R weg) © W), A0 o
'Minimising difference in Male-Female Ratio
* 1496, Shri ‘-"nta R : Will the Minister of State for Health be pleasad
o State—
{(a) whether it is a fact that the difference in male and femala tatio has
increased in the State; and
(b) if 50, the steps taken or proposed W be taken to minimize the said
difference 7
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Number of Cases:of Murderl[)acnity ete. registered in the State

*1522 Shri Pawan Komar, Will the Chicf Minister be pleased to
state-

(2) the numbercf cases of murder, dacoity, looting, burglary and theft
registerediin:the State during the current financial year upto 3dth
June togettierwith the nimber of cases of such incidents registered
during the:said period of the Jast yzar: angd

() the percentage of cases solved out of the cases registered during
this year-as.referred 1 in part ‘a’ above 7

e w3t (sft vy ey herem) |

(@) 7 (@) Tarm o & g vl Wt 2

(%) =, Sl 7, W N o = O wemel o) e

- 142002 § 80.6.3002 14,2008 & 50.6.200

ST | 232 180 .
Sl (CHE 22
= 110 88
TE Y 733 e
R = 1380

(=) SoRteRT A () F ) W g mewe @ v
FoT 1.4.2002 § 30.6.2002 1.4.2003 & 30.8.2003
T - 81,89 72.77
L 87.580 ' 72.72
G 78.18 75,58
TE 95 - 45.56 T 44.04
EIkl) 50.83 48.29

Calstanding amount of Sugmcane
* 1519 Shiri Sher Singh : Will the Mintster for Cooperation be pleased to
SLALE lmew
{2) Wheather any amornt of farmary ie omtetending on acooumt of
sugarcane supplied to the Sngar mills of Meharn and Find during
the crushing season 2002-2003; if so, since when; and ‘
(b) the steps taken or proposed to be taken to make the outstanding
payment of suparcane to the said farmers 7
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Running of Channels of WJC System |
¥ 1486, Shri Tejvir Singh : Will the Chief Minister be pleased to state
the steps taken or proposed to be taken by the State Government to ensuze

continuous munming of channels of WIC system when sufficient supply of water
is available in Yamuna River ?
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Reformation of Power
* 1483, Shri Ram Bhagat : Will the Chief Minister be pleased to state—
(#) the position of Haryana State in the Country e reformation
ol power ; and ‘
(b} the Tate of tariff on which the electricily is being supplicd to
the farmers in the State in comparison with other States ?
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Providing of Relief in payment of Biectricity Bills
* 1485,  Shri Ramesh Rana : Will the Chisf Mipister be pleased to
state whether the State Government has provided amyrrelicftothe farmers towards
the payment of slectdcity bifls for the unprecedentelldronght faced by (he State
in the year 2002-2003 and also in this corrent year, ¥ so, the details of such
relief ? : ‘
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Cases of SARS

#1499 Shri Ajay Sibgh Yadav : Will the Minister of State for Health be
pleased 1o state .

{8) Whether any case of Severe Acuie Respiratory Syndrome (SARS)
has been detected in the State during the vear 2002-2003 i3] to
date; and.

(b} if 50, the steps raken or pmpose.d 0 be taken to control the said
disease 7
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Opening of Juvenile Justice Bomes
* 1591, Stri Karan Singh Dualsl, : Will the Chief Minister be pleassd to
state whether there is any proposal under conisideration of the Government to

open Reformatory School and Jevenile Justive Home in each district of the State;
if 0, the details thereof ?
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Construction of 2 Bridge on Dudiwala Distributayy

*1531. Shri Jag}it Smgh Sangwan. : Will the Chief Mme‘.terbc pleased
to State —
{a) whether there is any proposal under consideration of the
Govermment to construct the bridge over Pudiwala distibutary
R.D. Np.15750, in Diserict Bhiwani ; and
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(b if s0, the time by which the said bridge is lkely to be
comstructed? '
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Number of Cases of Road Accidents registered in the State

#1521, Shri Rom Kumsar Katwal. 1 Will the Chief Minster be pleased
10 state the number of cases of road accidents regisiered in the State during the
vear 2002 together with the number of persons killed/injured in the said
accidenis 7
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Labour confract for lifting of wheat Bags
158, Sh. Karaw Singh Dalal : Will the Chisf Minister be pleased o

state whether the State Government have eceived any complaint/sugaestion for
mryiting of tenders by Food & Supply Department for the altotment of labowr
contract for Bfting of wheat bags in disirict Faridabad for the year 2003-2004; if
50, the deiails thereof 7 ‘
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id Age Pension

159, Sh. Karan Singh Dalal. : Will the Minister of State for Social
Welfare be pleased to state the disizict-wise number of persons geting old age
pension in the State during the year 2002-2003 7.
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Ouistanding Bills of Haryana Bhawan Canbeen

160, 8h. Earan Singh Dalal : Will the Chief Minigter he nleased to state
whether any amount of the cangen of Haryana Bhawas, Mew Delhi is ontstanding
against M.I..As. and Ex- ML.L.As. of Haryana npto 2002-2003 ; if 50, the details

therpof 7
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M.B.A. and Mi.C.A Courses in Palwal and Hodal

161- Sh. Ksaran Singh Dalal : Will the Minister of State for Bducation
be pleased (o state whether there is any proposal under consideration of the
Government to start M.B.A. and M.C.A. courses in the College at Palwal and
Hodal in near futgre ¥

fresy oo wift (o agge fie) « s, sfmm o
Setting up Buas stop/ ‘Guene? Shelter

164. Shri Jagjit Singh : Will the Minister for Transport be pleased to
state whether there is any proposal under consideration of the Government 10 set
up/establish a Bus Stop /Quene Shelter at village Atela Khurd, Tehsil Charkhi
Dadri, District Bhiwani; if so, the steps taken or proposed to be taken to set Hp
the said Bus/Onene Shelter ?
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Kitlana Distributary

166. Shri Jagjit Singh. : Will the Chief Minister be pleased to
state — ‘ .

{a) whether there is any proposal nnder consideration of the
Government (o raise the lével of Kitlana Distributary from R.D.
No. 0 to 20 in Tehsil Charkhi Dadri, District Bhiwani;

(b} whether there is-any proposal under consideration of the
Government to doubie the lianing of the aforesaid distributary
to check the seepage:; and :

(c) whether there is any proposal under considerstion of the
Government {0 increase the capacity of Pump House or ingtall
additional Pump House at Burji No.20 of Kitlana distributary;
if 50, the details thereof 7
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‘ Number of HIV/AIDS Patients. .
165, Shyi Shadi Lal Batra, : Will the Minister of State For Haalth be
pleased to state - o ‘
{a) ihe gender-wise number of HIV/AIDS patients in e Stae ;
(b, whether ihe Govetuneni iitends to supply medicines free of cost
"t the poor patients ; O
(c) whether any facility is available in the State to test the effeciivencss
of medicines on HIV/ATDS patiends under treatinent |
(@) whether the Govesnment is considering to 1ift ban on confidentialiiy -
of diagnose of HIV/AIDS;
. {g) whether Gnvemuiént is planming o exempt from sale tax and other
- tuxes appHcable on medicimes required for HIV/AIDS; and
(fy whether any Grant has been received from any agency by the
Government during the last four yvears; if so, the details thereof
for the control of aforesaid disease ?
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5. No. Year . ‘ Sampte Tested HIV Posilive

i. Rohtak-Mod: College 170033 . . o uERD
from 1986 to present date
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Sr. No. Year Sample Tested . HIV Positive

2 2000-01 3924 206
3, 2001-02 6528 242
4, 2002-03 8610 . 408
5 April 1o Tuly 2003 4005 286
Total From 1986 _ 196090 . 1771
I T F& HIV Positive Sarople Tested l HIV Positive
746830 3843
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St. No | Year Male = Fomale  Tolal
1. .. UptoDec. 1099 58 12 70
2, 2000 56 13 72
3, " 2001 63 13 76
4, 2002 9 4 53
5. Up to July 2003 34 08 42

Total 263 50 313
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Sr. No. ' Year Fund received from NACO
- (in Lacs)
1 1999-2000 270.00
2 2000-2001 246.50
3 20012002 266.00
4 2002-2003 265.00

Grant given to Medical College, Rohtak

1%0. Shri Shadi Lal Batra : Will the Minister of State for Health be
pleased to state—

(a) thehead-wise amount of grant released to the Medical College,
Rohtak during the last four yoars.

(b) the department-wise number of sanctioncd posts for aforesaid
college at present, and

- (e) the total number of posts out of the posts referred o in part b’
above are lying vacant together with the date since when
these are lying vacant 7
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AAw “ng T 5 Hon'hle Memhere, ynder Rnle 13(1) of the Rules of
Procedure and Conduct of Busingss in the Haryana Legislative Assembly, 1
nominate the following members to serve on e panel of Chairpersoms |-

1. Shr Puran Singh Dabsa, MLA
2. Shri Rajinder Singh Bisla, MLA
3. Shri Balbir Pal Shab, MLA

4, Smt-Veena Ghhibbar, MLA
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(i) =R wiHfy

Mr Speaker : Hor’ ble Mﬂmbr:'rs, I nominate the followmg mﬂmbers o

......

and Conduct of Business in the Haryana Legislative Asscmb]y

1. Shn Gopi Chand Gahlot, Ex-officic Chairperson

Deputy Speaker , -
2. . Shri Poran Singh Dabra Member .
3. - Smt, Veena Chhibbar Member
4. Shril _ajmder Singh Bisla | Member
5 Shﬁ Zakn- I-I:msam Member

(=) wftm grRe— '
(3). T g IRy fivg g feal

Mz Spealkeer : Now, the Secretary will make anmouncement.

e

ey, ¥ Be fEegs] B g9 aen foawor o sfamen fEm @

# e A, EOOSWWQWﬁWWéamWWWW#W
e F &, WEY WEA & AW W W § -

O A e

e o R

11.
12,
13,
i4.
15,

Chaudhry Devi Lal University Sirsa Bill, 2003.
The Kurokehetra University (Amendment) Bill, 2003,
The Maharshi Dayaniand University (Amendment) Bill, 2003,

lThﬂ Haryana Muinicipal (Amendment) Bilf, 2003.

The Punjab Village Common Lands (Regulation) Haryana
(Amendment) Bill, 2003.

‘The Haryana Panchayati Raj (Amendment) Bill, 2003,

The Haryana Mungicipal Corporation (Amendment) Ball, 2003,
Gurﬁ Jambheshwar University Hisar {Amendment} Bili, 2003,
The Punjab Excise (Haryana Amendment) Bill 2003,

Thé Revenue Recovery (Baryana Amendment) Bill, 2003,

The Haryana Appropriation (No.1) Bill, 2003,

The Haryana Appropriation (No.2) Bill, 2003.

The ilaryana General Sales Tax (Amendment) Bill, 2003,

The Haryana Vatue Added Tax Bill, 2003.

The Haryana Development and Regulation of Urban Areas
(Amendment) Bill, 2003,
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(i) wE™ (gareat Heie) fdas, 2003

M. Secretary : I also beg 1o lay on the Table of the House 2 ¢opy each
of the following documents received from the Council of $tates regarding the
ratification of the Constitution (Ninety-Fifth Amendment) Bill, 2003 ;-

1. Letter dated the 17th June, 2003, received from the Secretary-
Cieneral, Rajya Sabha, New Dethi;

2. The Constitation (Ninety-Fifth Amendment) Bill, 2003 (English
and Hindi Versions), as introduced in the House of People;

3. The Constitution (Ninety-Fifth Amendment) Bill, 2003 (English
and Hindi Versions), as passed by the House of Parliament;

4. Lok Sabha Debate on the Constitution (Ninety-Fifth Amendment)
Bill, 2003 ; and

3. Rajya Sabha Debate on the Constiution (Ninety Fifth Amendment)
Bil, 2003.
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Mr. Speaker : Hon'ble Members, now I meport the time table of various
business fixed by the Business Advisory Committee.

“The Committee meet at 11.00 A.M, on Toesday, the 9th September,
2003 in the Chamber of the Hon’ble Speaker.

The Comzaittee recommends that unless the Speaker otherwise directs
that Asserrbly, whilst in Session, shall meot on Toesday. the Sth September,
2003 at 2.00 PM. and adjourn at 6.30 PM. without guestion betng put, On
Wednesday, the 10th September, 2003, the Assembly shall meet at 9.30 AM.
and adjourn after the conclusion of the Business entered in the List of Business
for the day. '

The Committee after some discussion frther recommends that the
Pusiness on the 9th and 10th September, 2003 be tramsacted by the Sabha ag
follows :-

Tuesday, the 9th September, 2003 1. Obimary references
(2.00 PM) 2. Cuestor Hour

3. Presentation and adoption of
Firgt Report of the Business
Advisory Comumitiee.

4, Papers to be Laid/ Re-laid on the
Table of the House o

5. Presentation of four Preliminary
Reports, of the: Commitiee of
Privileges and extension of time
for the presentation of final
reports thereon,

6. Presentation Discussion and
Voting on the Excess Demands

‘Orver Cirants and Appropriations
for the year 1999-2000 and 2000-
2001, ‘ o :

. (i) Presentation of Supplementary
Estimates for the year 20032004
{First Instalment) and the Report
of the Estimates Committee
thereon.

1=
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(i) Discuésion and Voting on
Supplementary Estimates for the
yvear 2003-2004 ([First Instatment).
8. Official Resolution
Wednesday, the 10th September, 2003 Ouestion Hour

{930 AM.) 2. Motion under Rule-15 regarding
Non-stop sitting.

-
'

3. Motion under Rule-16 regarding
adjvomment of the Sabba sine-
die,

4. Papers to belaid.

5. The Haryana Appropnatmn
Bill, 2003 in  respect of
Excess Demands Dver Grants and
Appropriations for the years 1999.
2000 and 2000-2001.

6. The Haryana Appropriation Bift,
2003 inrespect of Supplementary
Estimates for the year 2003-2004
(First Instalment)

7. Legislative Business.

8. Any other Business.

Mr. Speaker : Now, the Parliamentary Affatrs Minister will move the
motion that this House agrees with the recommendations contained in the First
Report of the Business Advisory Committee,

Finance Minister {Prof. S3ampat Singh) : Sir, ] beg to move—

That this House agrees with the recommendations contained n
the First Report of the Business Advisory Committee.

M. Speaker : Motion moved

Thay this House agrees with the recommendations contained in

the First Report of the Business Advisory Couumum i
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Mr. Speaker : Question 15—

That this House agrees with the rﬂcmnmandauons comtained in the First
Report of the Business Advisory Commiutes.

The motion was carried.
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Mr. Speaker : Hon,ble members, now, Parliamentry Affairs Minister

will lay/relay the papers on the table of the Houss,

Finance Minister (Prof. Sampat Singh) : Sit, I beg to lay on the
tabler.

The Haryana Municipal Corporation (Second Amendment) ‘

Ordinance, 2003, (Haryana Ordinance No. 2 of 2003),

Finance Minister (Prof. Sampat Singh): Sir, I beg to relay on the
table — ‘

The Fxcise and Taxatior Department Notification No, $.0.74/
H.A 20/1973/8.64/2002, dated the 17th September, 2002,

tegarding the Haryana General Sales Tax Rules, 1975, as required
under Section 64(3) of the Haryana General Sales Tax Act, 1973,

Finanee Minister (Prof. Sampat Singh): Sir, 1 beg to lay on the

table —

The Excise and Taxation Department Notification No, 8.0.21/
H.A.20/1973/8.64/2003, dated the 7tk February, 2003, regarding
the Haryana General Sales Tax Rules, 1975, as required under
Section 64(3) of the Flaryana General Sales Tax Act, 1973.

- The Excise and Taxation Depanment Notification No. $.0. 32/
. HLA20/1973/8.64/ 2003, dated 11th March, 2003, regarding the

Haryana General Sales Tax Rules 1975, as required under Section

64(3) of the Haryana General Sales Tax Act, 1973, :

The Table the Excise and Taxation Department Notification No.
8.0. 36/H.A.20/75/5.64/2003, dated 26th March, 2003, regarding
the Haryans General Sales Tax Rules 1975, as required under
Section 64(3) of the Haryana General Sales Tax Act, 1973,

The Table the Education Departiment Notification No. G.8.R. 7/
H A 12/9978.24(1) 2003, dated 30th April, 2003, regarding the
Haryana School Education Rules, 2003, as required under Section
24(3) of the Harvana School Education Act, 1995.

The Table the General Administration Department (Politicat
Branch)Notification No. 5.0, 57/H.A.3/1970/5.5/2003, dated the

- 7t Apeil, 2003, regarding the Haryana Ministers Allowances Rules
1572, as required under Section 8(3) of the Haryana Legislative
Assembly (Facilities to Members) Act, 1970,

The Table the CGeneral Administration Department Notification
No. 8.0 58/ H.A9/1979/8.8/2003, dated the Tth Apnl, 2003,
regarding the Haryana Legislative Assembly (Facilities io
Members) Rules, 1979, as required under Section 8(3) of the
Haryana Legislative Assembly (Facilities to Members} Act, 1979,

L
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The Table the Excise ami Taxation Departmcm Norification No.

S,0. 79/H.A.6/ 2003/5.60/2003, dated 2204 May, 2003, regarding
the Haryana valne Added Tax Rules 2003, as required under
Section 60(4) of the Haryana Value Addﬂd Tﬂx Act, 2003,

The Table the General Administration Dcpamncm Maotification

. No. 8.0. 90/ FLA3/1970/5.9/2003, dated the 27tk June, 2003,

regarding the Haryana Minister Allowances Rules, 1972, as
required under Section §(3) of the ITarvana Legislative Assembly
{Facilities 10 Membersy Act, 1979,

The Table the Excise and Taxation Department Npqﬁmtiﬁn No.
$.0. 98/H. A 6/ 2003/8.60/2003, dated the 11th July, 2003,

- regarding the Haryana General Sales Tax Rules 1975, as required

under Section 64(3) of the Haryana Geéneral Sales Tax Act,
2003,

The Table the Education Department Notification No. §.0. 1058/
H.A.17/19694 5.3/2003, dated the 11th August, 2003, regarding...
secking exemption from the provisions of Haryana Official
Language Act, 1962 in examination work of . the Haryana Public
Service Commission as required uader Section 7 of the Haryana
Official Language Act, 1960,

The 28th Apnual Report of the Haryana Seeds Development
Corporation Limited for the year 2001-2(2, as xequjred ander
Section 519-A(3) of l.he Cﬂmpamm Act, 1956,

The 28th Annual Re.port of the Haryana Land Rcclamauon andg

. Development Corporation Limited for the year 2001-2002, a3

required under Ssotion 619-A3) of the Tompanies Act, 1956,

 The 35th Annual Report and Accounts of the Haryana Agro

Industrics Corporation Limited for the year 2001- 2002, as
required nnder Section 619~A{3) I of the Companics Act, 1956,

The Annual Report on the Working of Haryana Public Service
Cotmisgion for the year 1906-97, as required under Arvicle 323
{2) of the Constitation of India.

The Annual Report on the Working of Haryana Publi¢ Service

Commission for the year 1997«98 as rc,qmre,d under Amcle 323

(2) of the Constitntion of India, .

- The Aanual chnrt on the Worlunu uf I—[aryana Pubhc Serv:ce

Commission for the year 1998-99, as required under Article 323
{2y of the Constitution of India.
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The Annual Report on the Working of Haryana Public Service
Comsmission for the year 1999-2000, as reguired under Article
323 (2) of the Constitgtion of India. o

The Aninual Report on the Working of Haryana Public ' Service
Commission for the year 2000-2001, as required under Article
323 (2) of the Constitation of India,

The Third Report of National Commission for Scheduled Castes

and Scheduled Tribes for the years 1994-95 and 1095.96 Volume

. Il and‘Action Taken Report thereon, as required under Article
338 (7) of the Constitution of India.

: T}]e. Fourth Repaort of Nationa! Commission for Scheduled Castes
and Scheduled Tribes for the year 1996-97 and 1997-08 Volume T
and Action Taken Report thereon, as required under Amcle 338
{7} of the Cansmuuuu of India.
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Mr. Speaker : Now, Shri Bhagwan Sahai Rawat, M.L.A., Chairperson,
Committee of Privileges, will present the Fourth Prelizninary Report of the
Committes of Privileges with regard to the guestion of alleged breach of privilege
given notice of by Shri Paran Singh Dabra, M.L..A. and Sh. Padam Singh Dakiya,
M.L.A. agatnet Sh. Jai Parkash Barwala, ML A. regarding taking of mock chair
in the well of the House and showing himself as Speaker of the Assembly, detying
the orders of fie Chair and challenging and protesting against the ruling of the
Chair constantly, thys, cotmmitting the contempit of the House/ breach of privilege
eic. by Shri Jai Parkash Barwala, M1.A. on 5th March, 2002 and will also
move that the time for the presentation of the final report ta the house be extended
up to the first sitting 'of the next Session.

Shri Bhagwar Sahai Rawat (Chairperson, Committee of Privilepes):
Sir, Tbeg o present the Fourth Preliminary Report of the Committee of Privileges
on the matter in regard to the guestion of alleged breach of privilege given
notice of by Shri Poran Singh Dabra, M.L.A: and Sh. Padam Singh Dahiys,
M.L.A. against Sh. Jai Parkash Barwala, M.L.A. tegarding talang of mock Chair
in the well of the House and showing himself a8 Spesker of the Assambiy, defying
the orders of the Chair and challenging and protesting against the ruling of the
Chair constantly, thus, committing the contempt 6f the House/ breach of privilege
etc. by Shri Jal Parkash Barwala, M.L.A. on 5th March, 2002.
BERLE L R B
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" Sir, [ also beg o move—

‘That the time for the presentation of the final report 0 the house be
extended up 1o the firsy sitting of the next Session, |

" Mr. $peaker : Motion Moved-

‘Y'nat the time for the presentation of the final report 1o the house
be extended up to the first sitting of the next Scssion.

Mr. Speaker : Question 15—

That the time for the presentation of the final report to the house
be extended up to the first sitting of the next Session,

The motion was carried.
(i) 2t =wol fie gete, TAOTHOTO ﬁfﬁﬁ*, R

Mr. Speaker 1 Now, Shri Bhagwan Sahai Rawat, M.I.A,, Chairperson,
Committee of Privileges, will present the Fourth Preliminary Report of the
Committee of Privileges with regard to the guestion of alleged breach of privilegs
given notice of by Sbri Rajinder Singh Bisla, M.L.A, and Shrt Ram Kuwar
Saini, M_L.A. against Sh, Karan Singh Dalal, MLL.A. for obstivcting and making
uncalled for remarks against s Excellency, the Governor on 4th March, 2002
and helping greatly Shri Jai Parkash Barwala, ML A in taking mock Chair in the
well of the House at the time when the Sabha was in Session on 5th March, 2002
fherchy conmnittag the contempt of the Housa/Breach of privilege ete, by Sbri
Karan Singh Dalal, MLA o 5th March, 2002 and will also move that the thne
for the presentation of the final Report to the House be extended upto the first
siting of the next Session. :

&hri Bhagwan Sahai Rawat (Chairpersom, Commmttes of Privileges):
Sir, 1 beg w present the Fourth Preliminary Reportof the Committee of Privileges
on the matter in regard 1o the question of alleged breach of privilege given
notice of by Shri Rajinder Singh Bisle, M.L.A, and Sh. Ratn Kuwar Saini, ML.A.
against-Sh. Karan Singh Dalal, MLL.A. obstructing and making wncalled for
remarks against His Excellency, the Governor on 4th March, 2002 and helping

greatly Shei Jai Parkash Barwala, MLA in taking mock Chair in the well of the
House at the time when the Sabha was in Session on 5th March, 2002 thereby
committing the contempt of the House/Breach of privilege etc. by Shri Karan

Singh Dalal, MLA on 5th March, 2002.
| Su‘, I also bé.g 10 move—

‘fhat the time for the presentation of the final report to the house
be extendad up to the first sitting of the next Session.
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M. Speaker : Motion Moved.

That the time for the presentation of the final report to the House
be extended up 1o the first sitting of the next Session,

Mr. Speaker ; Question is—

That the time for the presentation of the final report to the Housze
be extended ap to the first sitting of the next Session.

The motion was carried.

(if} ey aromr R e, %ﬂaﬁﬁ?ﬁuﬁwaﬂwﬁaﬁmw.
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Mr. Speaker : Now, Shyi Bhagwan Sahat Rawat, M.L.A., Chairperson,

Commitice of Privileges, will present the Fourth Preliminary Report of the

Committee of Privileges with tegard to the question of alleged breach of priviloge
given notice of by Shr Bhagi Ram, M.L.A. and Shri Pawag Kumar, ML A. for
coming to/remaining in the well of the House in utter defiance of the Chair and

Ward staft and throwing a book towards the Chair by Capt. Ajay Singh Yadav,
MI.A, breaking a light box while rushing to well of the House, causing damage
to the Government property by Shri Dharambir Singh, MLA and using
unparliamentary words and uncalled for remarks £42. in the Howse by Shri Jagjit
Singh Sangwan, MLA and thereby committing the contemypt of the House/breach
of privilege etc. by Capt, Ajay Singh Yadav, ML A, Shri Dharambir Smgh, MI.A
and Shri Jagjit Singh Sangwan, MLA on Stk March, 2002 and will iso move
that the time for the presentation of the final Report to the House be exiended
upl the fiest sitting of the next Session.

Shri Bhagwan Sahai Rawat (Chairperson, Comamiitee of Privileges):
. Sir, I beg to present the Fourth Preliminary Report of the Cominittee of Privileges
. on the matter m regard to the question of alleged breach of privilege given
motice of by Shri Bhagi Ram, M.L.A and Sh. Pawan Kumar, M.L. A, for coming
to/remainin £ in the well of the House in utter defiance of the Chair ang
 continuously arguing with the Speaker, trying to maphandle with the Wareh and
Ward staff and throwing a book towards the Chair by Capt. Ajay Singh Yadav,
MLA, breaking a light box while rushing to well of the House, calising damage
- 10 the Government property by Shui Dharambir Singh, MLA and ising
unparliamentary words and uncatled for remarks ete. in the House by Shri Jagjit
Singh Sangwan, MLA and therelyy cominitting the contempt of the House/breach
.. of privilege ete, by Capt, Ajay Singh Yadav, MI.A, Shr Dharambir Singh, MIA
and Shri Jagjit Singh Sangwan, MLA on 5th March, 2002. :

¥
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Sir, I abso beg 1o move—

That the time for the presentation of the fina repart to the House
be extended up to the Grst sitting of the next Session,

Mr. Speaker ; Motion Moved—

That the time for the presentation of the final report 1o the House
be extended up to the first sitting of the next Session.

Mpr. Speaker : Question ig—

That the time for the presentation of the fina} report to fhe House
be extended up to the first siiting of the next Session,

e The motion was carried,

I

(iv) Sio vdiv fie wwrar, wovdowo & freg

My, Speaker : Now, Shri Bhagwan Sahiai Rawat, ML A, Chairperson,
Commitiee of Privileges, will present the Fourth Preliminary Report of the
Committee of Privileges with regard to the question of alleged breach of privilege
given notice of by Dr. Sita Ram, M.L. A, and Shri Jashir Mallour, MLL. A, against
Dr. Raghubir Singh Kadian, ML.A. for coming to/femaining i the well of the
House, tearing the book 0f Rules of Procedure and Conduct of Business in the
Haryana 1 egislative Assembly, leading 1o grave misconduct and grave disorder,
breaking a light box in the House thereby committing contempt: of the House/
“breach of privilege etc, by Ir. Raghubir Singh Kadian, MLA on 5th March,
2002 and will also move that the time for the presentation of the:final Report to
the House be extended upto the first sitting of the next Session. ;-

Shri Bhagwan Sahai Rawat (Chairperson, Committee of Privileges) :
3ir, I beg W present the Fourih Preliminary Report of the Committee of Privileges
on the matter in regard to the question of alleged beeach of privilege given
notice of by Dr. Sita Ram, M.L.A. and Sk Jashir Mailour, ML A, against
Dr. Raghubir Singh Kadian, M L. A, for coming tofremaining in the well of the
House, tearing the book of Rules of Procedure and Conduct of Business in the
Haryana Legislative Assembly, leading to grave misconduct and grave disorder,
breaking a light box in the House thereby commutting contempt of the House/
breach of pnvxiega ctc by r. Raghubn" Singh Kadian, ML A on 5th Marcih,
2002

Sir, I also beg to move—

That the tixe for the presentation of the final report 1o the Touse
be extended up to the first sitting of the next Session. :

Mr. Speaker : Moton Movedm—

That the tine tbr the preaentaunn of the final report to the House
. be extended np to.the first sitting of the next ‘Sﬂssmn '
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Mr. Speaker 1 Question is—

Thal the time for the presentation of the final report to the House
“he extended up 0 the first sitting of the next Session.

The motion was earried.

16.00 W?I ‘Mr. S$peaker : Now, a Minister. will move the official
Tesolution,

Finance Minister (Prof. Sampat Singh} : Sir, I beg to move that this
Houss ratifies the amendments io the Constitetion of India falling within the
pirview of clause (c) of the proviso to clause (2) of Article 368, proposed 1o be
made by the Constitution (Ninety-fifth Amendment) Bill, 2003, as passed by
both the Houses of Parliament.

Mr. Speaker : Motion moved——

That this House ratifies the arnendments to the Constitution of India falling
within the purview of clause (c) of the provise to clause (2) of Article 368,
proposed to be made by the Constitution (Ninety-fifth Amendment) Bill, 2003,
as passed by both the Houses of Parkiament. ‘

Mr, Speaker : (hiestion is—

That this House ratifies the amendments to the Constitution of Tndia falling
within the purview of clause () of the proviso w clause (2) of Article 363,
proposed to be made by the Constitution (Ninety-fifth Amendmenc) Bill, 2003,
as passed by both the Houses of Parliament.

The motion was carried,

1| 199.9*2000 T 2000-2001 & SFEML e RfrdrE § i
HAT TRE W, A g wEA

" M. Speaker : Hon'ble Members, now the Finance Minister will present
the Lxcess Demands over Grants and Appropoations for “the year 1999-2000
and 2000-2001.

Finmance Minister (Prof. Satﬁﬁaf Singh)s Sir, I present the Excess
Demands over Grants and Appropriations for the year 19992000 and 2000-
2001,

Mr. Speaker ; Hon'ble Members, Aow the discussion mnd voting on the
Excess Demands over Grants and Appropriations for the year 1999-2000 and
2000-2001 will take place. As per past practice and in order to save the time of
the House all the demands on the order paper will be deemed to have been read

S
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and moved together, The Hon'ble Members, can discuss any demand bit they
are requested to indicate the demand number on which they Wish to raise the
- discussion.

(i} 3¢ 1899-2000
{i) Demands for the year 1999-2004

That a grant of a sum not exceeding Rs. 1,42,25,317/- be made to
regrilarize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 1999-2000 in respect of
Home, |

That g grant of a sum not exceeding s, 3,53,96,838/- be made 1o
regularize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 1999-2000 in respect of
Revenue.

That a grant of a sum not exceeding Rs. 4,69,42,382/- be made to
regularize the charges aleady incurred in excess of the prant voted
by the Legislative Assembly for the year 1995-2000 in respect of
Education.

That a grant of 2 sum not exceading Rs. 43.21.157/- be made to
regularize the charges already incuired in excess of the grant voted
by the Legislative Assemibly for the vear 1999-2000 in respect of
Food and Supplies.

That a grant of a swm not exceeding Rs. 4,23,23,986/- be made to
regularize the charges atready incirred in excess-of the grant voted

. by the Lepislative Assembly for the year 10992000 in reepect of
Animal Husbandry.

That a grant of g sum not exceeding Rs, 1,74,51,260/- be made to
regulanize the charpes already incurred in excess of the grant voied
by the Legislative Asscmbly for the year 1999-2000 in respect of
Transport. '
{ii) = 2000-2001
{ii) Demands for the year 2000-2001
That 2 grant of a sum not exceeding Rs. 2,69,446/- be made to
regularize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 2000-2001 in respact of
Vidhan Sabha,
That 2 grant of a sum not exceeding Rs.1,12.28.865/- be made to
regularize the charges already incurred in excess of the grant voted

by the Legislative Assembly for the year 2000-200) in respect of
Home. o

(No Member ross 1o speak)
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Mr, Speaker : Hon'ble Members, now I shall put various demands for

the year 1999-2000 o the vote of the House. -

Mpr. Speaker @ Question is -

That 2 grant of a swn not exceeding Rs. 1,42,25.317/- be made 1o iy

regularize the charges already tncurred in excess of the grant voted
by the Lepislative Assembly for the year 1999-2000 in respect of
Home. o

That a grant of a sur. not exceeding Rs. 3,53,96,538/: be made 10
regularize the charges already incorred in excess of the grant voted
by the Legislative Assexubly for the year 1999-2000 in respect of
Revanue.

The Motion was carried.
My Speaker = (Juestion ig..

That a grant of a sum noi excesding Rs. 4,60,42,382/- be made to
regularize the charges already mcurred in excess of the grant voted
by the Legislative Assembly for the year 1999-2000 in respect of
Education.

The Motion was carried,

Mr. Speaker : Question is —

That a grant of a sum not exceeding Rs. 43,21,157/- be tade to
regularize the charges already incurred in excess of the grani voted
by the Legislative Assembly for the year 1999-2000 in respect of
Food and Supplies,

The Motion was carried.

Mr. Snesker ; Cuestion is —

That a grant of a sum not exceeding Rs. 4,23;23,986/- be made w0
regularize the charges already incurred in excess of the grant yoted
by the Legislative Assembly for the year 1999-2000n respect of
Animal Husbandry. .

The Motion was corried.

ke

Mr. Speaker : Question is — )

That a grant of a sum not exceeding Rs. 1,74,51,260/- be made w0
regularize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 1599-2000 in respect of
Transport. ‘ -

 The Motion was carried.
Mr. Speaker : Hon'ble Members, now I shall but thie various demands

for the year 2000-2001 1o the vote of the House.

K
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Wir. Speaker : Question L

That a graut of a sum not exceeding Rs, 2,690,446/~ be made 10
repulatize the charges already incurred in excess of the grant voled
by the Legislative Assembly for the yeat 2000-2001 in respect of
Vidhan Sabba. o ‘ ‘
| “The Motion was carried.
‘M. Spg#iéer : Question is—

“That & geant of a swm not excesding Rs.'1,12,28,865/- be made to

-regularize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 2000-2001 in respect of
Home. S . ‘

The Motion was carried.

—trr—irrrr
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M. Speaker : Now, the Finance Minister will preseos the Supplementry
Rstimates (First Instabment) 2003 2004, L

Finance Minister (Prof. Sampat Singhy: Sir, T beg to prasent the
Supplementary Estimates (First Instalment) 2003-2004,

urerer Wiy #) R wRge FET
Mr. Speaker : Now, Shri Malik Chand G‘mﬁbﬁi;, Chairperson, Comimiteee

on Bstimates, will present the Report of tho Cominittee on Estimatcs on the
Supplementary Bstimates (First Instalment) 20032004

‘Shyi Malik Chand Gambhir (Cl}gifperﬁnm_(‘,omnxittee on Estirnates}):
Sir, 1 beg to present the Report of the Comumittee on Estimates on the,
supplementary Estimates {First lostalment) 2003-2004. '

o 2003-2004 SYRE ST (wEelt fw) W T Gl mm

Mr, Speaker : Hon'ble Members, now the discussion and voting on the
Supplementry Bstimates {Frst Instaknent) 2003-2004 will take place.

As per the past practice and in order to save the time of the House, demands
on the order paper will be deemed to have been read and moved. Hon'ble
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[ Mr. Speaker }
Members, can discuss any demand. They are requested 10 indicate the demand
number on which they wish to raise discussion,

That a supplementary sum not exceeding Rs, 5,00,00,000/- for
p—— revenne expenditire be granted to the Governor to defray charges
that will come in the course of payment for the vear ending
315t March, 2004 in respect of Demand No. 0 Education,

o
Tj’ré’ 5j . T 4 That a supplementary sum not exceeding Rs. 110,00,00,000/ tor
w " m@%% v & leapital expenditure be granted to the Governor 0 defray charges
y f-a ;\f;%:?ﬁ 4 ythat will come in the course of payment for the year ending
A 7N &7 31st March, 2004 in respect of Demand No. 25— Loans and
\f};}, m‘ﬂ "a@‘& Advances by the State Government.
e {(No member rose to speak)

Mr. Speaker ;: Now, the demands will be put 10 the vote of the House.

Mr. Speaker : Question iv—
That a supplementary sum not exceeding Rs. 5,00,00,000/- for
revenpe expenditure be granted to the Governor 1o defray charges
that will come in the course of payment for the year ending
31st March, 2004 in respect of Demand No. 9 Education.
The Motion was carried.

Mr. Speaker : Question is—

‘ That a supplementary sum not exceeding Ks. 110,00,00,000/ for
capital expenditure be granted to the Governor to defray charges
that will come in the course of payment for the year ending
31st March, 2004 in respect of Demand No, 25— Loans and
Advances by the State Government,

The Motion was carried,

Mr. Speaker : Now, the House is adjoumed tilt 9,30 A.M. tomorrow, the
10th September, 2003.

#1607 Firs| (The Sabha then *adjourned fill 9.30A.M. on Wednesday, the 10th
Septeraber, 2003) '
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